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NO.HC.Vrr-1s/ 2013(Pt.)/ 1341uA
From Shri Saptarshi Garg,

It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

To, Shri Abhijit BhattacharYYa,
District and Sessions Judge,

Darrang, Mangaldai.
Dated Guwahati the \( oecember, 2022.

Sub: winter vacation with Station leave permission'

Ref:- Your letter No. Dl(D)9267 dld. 14.12.2022

Sir,

With reference to the above, I am directed to inform you that you have

been allowed to avail winter vacation lrcm 26,!2,2022 tall 31,L2'2022 along

with station leave permission, with your official vehicle, at own cost' from

theeveningof2S,].2'2o22tillthemorningof02'01.2023,beforeCourthours.

The Addl. District & Sessions Judge (FTC), Darrang, Mangaldai' in her

absence, the Civil Judge & Assistant Sessions Judge, Darrang, Mangaldai, in his absence

the clM, Darrang, Mangaldai and ln his absence the in-charge clM will remain in charge

of your Coutt and office during your absence.

Yours faithfullY,

cd/-
]T, RE ISTRAR ruIGILANCE)

pt^

Memo NO.Hc.vII-15 /2013 (ft.)lt34t2 -t3413/A d

Copy forwarded for information to:

l.ThePrincipalAccountantGeneral(A&E),Assam,Beltola,Guwahati-29

,/2. t" Project lulanager, Gauhati High Court, Guwahati

ll- tL- Lo1 -1._
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